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strengthen the existing facilities for
training of Senmior and Intermediate le-
vel personnel. ’

ili) The Registrars agreed to step
up the tempo of recovery of coopera-
tives dues,

iv) For strengthening the primary
agricultural credit societies at the vill-
age level, the Conference suggested
that the existing margins available to
State and Central cooperative banks

-and primary societies should be review-

ed with a view to increasing the mar-
gins to primaries. The State Govern-
ments, in consultation with the Natio-
nal Bank for Agricultural and Rural
Development, will have to work out
revised margins, wherever necessary.
The Registrars also pointed to the need
for increasing the margins to coopera-
tives for distribution of fertilisers. The
Government have taken note of this
recommendation and this will be kept
in view when the present margins are
reviewed.

v) The Conferemce recommended a
programme of rehabilitation with ade-
quate financial support, of the ‘sick’ co-
openative sugar factories. The National
Cooperative Development Corporation
will consider stepping up allocation for
this programme, consistent with the
overall availability of its resources.

vi) The Conference recommended
that the programme of cooperative spin-
ning mills should get the full sup-
port from Governmemt and financing
institutions, A provision of Rs. 20
crores has been made in thé 6th Plan
for growers' spinning mills. This provi-
sion is inadequate in the context of
large demands. The mid-term appraisal
of the 6th Five Year Plan will rake
into account the additional outlays re-
quired for this purpose.

vii) For helping the weaker sections,
the Registrars reocmmended ear mark-
ing of funds, liberal pattern of financial
assistance for cooperatives of weaker
sections and special programme for vil-
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lage artisans. The State Governments
dre to formulate specific —programmes
and earmark fund for this purpose. The
State Governments could also draw up-
on the assistance available from the
National Cooperative Development Cor-
poration for these programmes,

vili) The Registrars
that the Central Government should
constitute a Committee to review of
Cooperative Laws and administration in
the country. This recommendation will
be placed before the next meeting of
the State Ministers of Cooperation.

recommended

ix) The Conference also recommend-
ed setting up of study Teams for ma-
jor crops to consider measures for ex-
panding inter-State and export trade in
agricultural produce by cooperatives
with necessary coordination between the
primary, State and National Level Co-
operative Marketing Federations, After
identifying the major commodities for
which such study teams have to be
appointed, the Natiomal Cooperative De-
velopment Corporation will constitute:
the Study Teams.
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Provision of ktichen sinks in type 1l
Quarters in Mandir Marg

2380. SHRI DHARAM DASS SHAS-
TRI: Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether kitchen sink have been
provided in certain  quarters of type III
in Sector D, Mandir Marg, Gole Mar-
ket, New Delhi;

(b) if so the quarters indicating the
numbers that have been provided kitchen
sinks during the last three years (year-
wise) ;

(c) whether the residents of type 111
quarter, are entitled for the provision of
kitchen sinks; and
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(d) if so, the reasons why other allot-
tees in Sector D have not been provided
this facility?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMED USMAN
ARIF): (a) and (b) Kitchen sink has
been provided *in quarter Ne. D-744,
Mandir Marg, in 1982-83 on payment of
additiomal licenée feé. :

(c) and (d) “In the néw quarters, Kkit-
chen sinks are being provided at the time
of constuction but decision for provision
of kitchen sinks in the old quarters has
not yet been taken, Individual requests
for provision of kitchen sinks in the quar-
ters already constructed are however, con-
sidered subject to availability of funds and
on payment of additional licence fee.

Supply of Food Articles to Kerala and
Orissa

2381. SHRI A. K. BALAN: Will the
Minister of FOOD AND "CIVIL SUP-
PLIES be pleased to state the details of
food articles allotted and supplied by the
Central Government to the States of
Kerala and Orissa since 1980?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLY (SHRI BHAGWAT JHA
AZAD): A statement showing allotment
and offtake of food articles in respect of
the States of Kerala and Orissa for the
years 1980 to 1982 and upto March, 1980
is attached (Annexure).

Statement
Allotment and off-take of food articles in respect of Kerala and Orissa for the years

1980-82 znd npto March, 1983

State Allotmcnt Oﬁ'-takc

Foodgrams Sugar demc Foodgrams ﬁug?r Ed| ble

oil* (000 (Metric Oil*
tonncs) Tonncs) (Metric ~ tomnes)  tonnes)  (Metric

tonnes) tonnes)

1 2 4 5 6 7

Kerala . %

1980 . J A . 1815.26 125940 10800 884.1 @ 7072
1981 . ¢ A . 1672.00 125040 28300 1171.8 @ 27590
1982 . v X . 1342.00 128649 24067 1299.6 @ Qigtt





